
CORAM:

NATIONAL COMPANY LAW TRIBUNAL
PRINCIPAL BENCH

NEWDELHI
c.P NO.86(NDy20l6
CA NO.

PRESENT: CHIEF JUSTICE M. M, KUMAR
Hon'ble president

ShTi.R.VARDHARAJAN
Hon,ble Member (J)

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF'PRINCIPAL BENCH OF THENATIONAL COMPANY LAW TRIBUNAL ON 23.09.2016

NAME OI'THE COMPANY: Subhas Chand Manocha & Ors.

v5.

M/s.Columbus primier Shoes fut. Ltd. & ors.
SECTION OF THE COMPANIES ACT:397t398
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Order

For orders see order in CP 105(ND)/2016
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